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The number of seats to m edical 
coll., s should be linked to the Health 
requir ment of the area and the job 
-opportunities av U:able. It should also 
e ensurea that all doctors should be 
bs'lrbed in oppropriate jobs after 
Hnishin their training. 

7. The working hours of all junior 
Doctors hould be fixed at a maximum 
of 48 hours per week. Further, over-
tjm slowance should be given for 
over-time ctone. 

8. All Junior Doctors 
entitled to full leave 

should 
benefits 

be 
of: 

Earned Leave, Casual Leaves, Sick 
Leave and Maternity Leave, as is 
given to other Government Servants. 

9. The pay-scales of all Junior Doc-
tor shoula be suitably upgraded so 

5 to he comm r urate wit!1 their 
--qualification , since they work as 
!ullfted"'ed doctors or specialists dur-
'; in this period. 

10. Full benefi s ot the period of 
erving 5 Junior Dioch>rs for purposes 
of tncrem nts, seniority and pension 
should a<'Crue to them. 

11. An Indian Medical Service 
houJa b immediat ly onst·tuted. 

12 Capitation fees in Medical 
Coll ~  should be ~ . 

13. Junior Do tors should b given 

adequate r presentation on an deci-
·---: 1on-making bocli"> ~  them. 

\ 14. The Thesis f r post-graduate 
"

1 

cour e should b abolished. 

Complaints by Indian Workers in Gulf 
Countries 

22. SHRI K. A. RAJAN: Will 1h · :'-!i-

. sler of EXTERN AL AFFAIRS b ... 
pl ased to stat · 

(a) wh th r it is fact th l i num-

er of Indi n immigrant work r in 
G uJf ·ountries ana Li by ha\'c rom-

. ~ Plained ot ill tr atmenl denfal pro-
' l ised o~ m n1. in r spect of skil 

led work. man' andling by local police, 
•ithholding of oaym nt of wa etc. 

(b) whether 'Government have m de 
any investigation into these complaints 
through our diplomatic personnel po t-
ed in these countries; 

( c) if so, the findings ther of; and 

(d) the action being taken to im-
prove the ituation? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NAfi:ASIMHA 
RAO): (a) Yes, Sir. 

(b) to (d). All complaints received 
are investigated and efforts are made 
ot take remedial action through discus-
sions with authorities of the concerned 
countries as also through discussions 
with concerned employers. 

Arrears of Demmura,e Char,es to-
wards Public sector Undertakin's 

23. SHRI ATAL BIHARI 
VAJPAYEE: 

SHRI SURAJ BHAN: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) arr ar of demmurra · rharg1;.• 

towards each of tb Public S , ·tor ~ 

d rtakin s, sp cially tho e ol , t 1, po-
wer, coal and fertilisers; 

(b) names of other ~  towar s 

whom demmurage amount or Re. one 
lakh or more i du : 3nd 

(c) the a lion taken and guidelin s 
laid down in this behalf? 

THE DEPUTY MINIS ER ~ T 

MINISTRY O.• /ILWAYS /\.. D 
IN THE DEP HTMEN OF A LI. -
MK TAR i\F A!:R ~ ( 'HR! 1-L-
UKARJU ) : (o) b (CJ. Thr w-
!o:-rnatlu 1 is · eing C'O 1 " (c , . ,., ,.,111 

r·e 11 :-:. ~ th'"' r·bL.. Of ~  ~. .. l(l . 

Shifting of N .F. Rli!way L co ~  

and Stor e "'t Katih.:ir 

24. SHRI TARIQ A WAR: Will thl. 
. ~  o.r RAILWAYS b pl a ·e lo 

state: 

(a) whether it is a fact that th 10 o  . 
bed and the star of N .F. F;:-P,,·ny · 



75 ~  Answ, rs JUlX . 1982 Writum -7t:> 
K s goin to,, b closed i1nd hi -
te r pla · 

' o, hat pr mt d thic ~ '  

sion; and 

(  ) wheth r there is still scope of 
reversing this decision? 

THE DEPUTY MINISTER IN THE. 
IV INISTRY OF RALWAYS AND IN 
THE 'DEPARTMENT OF PARL.IA-
MENTARY AFFAIRS (SHRl 
MALLIKARJ ~  (a) Loco shed and. 
the store of F. Railway at Katihar 
i not goi _ ta be closed. MG Loco 
Shed is'. propo-sed to be shi'fted and 
c,om.bind wi+- the existing BG lo.co 
!ilied at Kat.ihtir. There is no proposal 
:for bitting o:.f stores de-pot from. the 

~  site at Katihar. 

( b) In viw of COiDversion of Barauni-
Katihar MG section into BG remod 1-
ling of Katihar yard has been consi-

dered necessary. 

(c) Loco shed and store depot will 
remain at K atihar even after shifting 
of :V.lG shed. 

tabbing of India's U .N. Official 

::!5. SHRI D. M. PUTTE GOWDA: 
_ SHRI II. N. NANJE GOWDA: 

~ '  the Minister of EXTERNAL 
AFFAIRS be pleas d to state: 

(a) , rheth r Gov rnmcnt are awa 
lhat an Indian Official at ni d a· 
tions was slabb d at the Ralph Bunche 
Park in runt of the U.N. building; 

( h) if 5o, full details th reo! ~ and 

( c) what measu es have been adopt-
ed hv the Govemm nt for he afety 
o Jildians living abroad? 

TIIE MINISTER OF EXTE AL 
AFFAIR (SHRI ARASI1\IIHA 

RAO): (a) to (c). The Government 1S 
aw· re that an Indian employee of the 
1 ni ed o ~ was tabbed in ew 

York near the Lmited Nations build-
ing. owever wh'l he Governm nt 
d pl:v regr ts this incident. H is no 
j n  a position ta. take any pecific:: action 
in this regard sin the t:'nforeem nt ,of 

la , n ord i a subj,e t ithin th 
sole 3uri d;iction of th civil authorit-1 
o ~ in thi ca e the City Oil 
N w York. Tb ~ i:s no record f tn 
vict'm 0£ U1i incid"'nt h vin5 ough 

the a si tance of the Indian m1s.sion 
in New York. 

Late Running of Trains tween Go . -
dhia and JabalJ>ur 

2 ·. SHRl UTTAM RATHOD: \Ull 
th Mini st r of RAILWAYS be pl a ad 
to ta{ : 

{a) wheth r it i 'J fact that Ute 
train running between Gondbia and 
Jabalpur under Jabalpur Division do 
not run in time; 

( b)1 wh ther last year on many occ -

sion5 they were late by four to fiv 
hours; and 

C) what si-Ps hav be-n tak n by 
Government to run the trains in time? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS A  D  I 
THE DEPARTME T OF PAR lA-
MENTARY AFFAIRS (SHRI MA 
LIKARJU ): (.a) to (c). The punctu-
alH,v of trains on Gondhia-Jab lpur 
s cUon has not b n s· i ac ory. 
lowe 'E'r, R a result of conC'erted · -
forts the performance of trains on thls 
section has already improv d eon. id-
erably compared o last ye r. El orl · 
are being mad to irnpro' i l  s ~ il 
further. 

Su ey for broad Gauge line betw en 
Tirup thi to Katpadi 

27. SHRI P. RAJAGOPAL NAIDU: 
Will the Minister of RAILWAYS be 
pl a ed to stat : 

(a) wh ther the survey from Tiru-
pathi to Katpadi ha , een lak n up o 
la: a broa g ug lii r: and 

( b) if so the work do ie so ar? 

THE DEPUTY IN TII 
MI lSTRY OF 

THEDEPARTM 




